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BENCH-I NATIONAL COMPANY LAW TRIBUNAL
KOLKATA BENCH
KOLKATA

CA(1B).No. 807/KB/2018
CA(IB).No. 365/KB/2018
Misc. A. No. 220/KB/2018
Misc. A. No. 674/KB/2018
Misc A.No. 847/KB/2018
C.P.No.173/KB/2017

Present: Hon’ble Member (J), Shri Jinan K.R.

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING ON 14™ SEPTEMBER, 2018, 10:30 A.M.
Berger Paints India Ltd.-Versus-Precision Engineers &
Febricators Pvt.Ltd.

Under Section 9 IBC
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NCLT Daily Order- 14.09.2018

ORDER
Ld. Counsel for Financial Creditor in CA(IB)N0.365/KB/2018, Ld. Counsel

for Company, for UBOI(Financial Creditor), for Axis Bank in Misc. A.
No.220/KB/2018 and Ld. Ex- Resolution Professional are present.

For want of time, adjourned for hearing on 09/10/2018 at 12 O’ Clock.
N

Member (J)




